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Deihl Hotel. (b) If SO; details thereof? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN 
SINGH): (a) and (b).Wlth a view to promoting 
adventure actlvHies Including adVenture 
sports. Govemment Is already operating a 
~m. of - Promotbn of Adventure-under 
which asslnstanoe Is provlde(! to State 
GovemmantsIU. T. Administrations. Educa-
tional institutions; Nehru Yuva Kendras. 
Voluntary Organisations. adventure clubs 
and Indlvldualsl grcups of Individuals for 
undertaking adventure related actlvHies. 

ConstNctlon of Railway Bridge over 
. Ganga In PaIne 

4800. SHRIMATiGIRLJAOEVI: WiUthe 
Minister of RAILWAYS ~pleased to state: 

(a) whether construction of railway 
bridge ove" Ganga in Palna has bee~ ap-
proved and work sta!ted thereon; 

(b) the estimated cost thereof and the 
expenditure Incurrec:: thereon so far; . 

(c) whether the work is going on as per 
schedule; . 

(d) If so. the details of the progress 
made so far; 

(8) If not. the reasons therefor; and 

(f) the steps being taken to expedHe the 
work? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL· 
lIKARJUN): Ca) No, Sir. 

. C~) to Cd). Do not arise. 

(e, Constraint of resources. 

(f) DOes not arise. 

4801. PROF RITA VERMA: 
SHRI N.K. BAlIYAN: 

Will the Minister of HEAlTH AND 
FAMILY WELFARE be pleased to stale: 

(a, the manner In which the Govern-
ment keep a watch over the hygl8nic and 
proper sanitary condHlons In hotels In Deihl; 

(b) the nurmer of licenoes canoelled 
and owners of hotels prosecuted on the 
ground during the last two years: and 

(c) the action proposed to be taken for 
maintenance of proper HygienIC condHlons 
in all hotels in Delhi? 

THE MINISTER OF STATE IN THE 
. MINISTRY OF HEAlTH AND FAMILY 
WELFARE (SHRIMATI D.K. THARADEVI 
SIDDHARTHA): (a) To ensure proper maln-
tenance of hygienic and sanitary conditions 
In the hotels of Deihl. various measures 
adopted and If1l)Iernented by the Munlq)al 
corporation of Delhi and new Deihl Mun~ . 
commHIee are given as under: 

(I) 

(il) 

(Iii) 

(Iv) 

InSpectorat.staff and public health 
officers of Inspection Departments 
per1odlcaiiy Inspect Ihe hotels under 
their jurisdiction to check the sani-
tary and hygienic conditions and 
the licenoes are issued! renewed 
only if hygienic and sanitation are. 
satislactor/. 

II insanitary conditions are found, 
notices are immedlatelv served to 
the owners! managers of the hotels 
for reflification . 

H rectification is not done, licence Is 
liable to be revOkect 

Further legal action against the 




